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(b) and (c). Decision has be~n taken 
for allotment of two quarters each in 
Seetor VII, R.. K. Puram and' Sector IV, 
W. B. Road. 

(d) The question of providing 
accommodation in Qther colonies is 
receivina the attention of the Government. 

(e) In the deveioping colonies, for 
Central Government employees, shopping 
provision ;s made as per Delhi Master 
Plan standard, Kendriya Bhandars could 
apply for accommodation in .the same 
alooa with otbers. 

National Housing Policy 

1986. SHRI BANWARI LAL 
PUROHIT : Will the Minister of URBAN 
DEVELOPMENT be pleased to state: 

(a). whether Government propose to 
formulate an integrated national housing 
po 1 icy in the country ; 

(b) if so, whether Government propose 
to evolve simple methods of construction 
to make housing more economicll to the 
poor; 

(c) if so, whether the National Land 
Use Policy is likely to include the housing 
policy also; and 

(d) if so, the details thereof ? 

THE MINISTER OF STATE IN THE 
MINISTR Y OF URBAN DEVELOPMENT 
<SHRI DAIBIR SINGH) : (a) According to 
the 1 YSH objective which has beeD' 
accepted by the Government of India, the 
shelter facilities are t Q be extended to the 
entire shelterless population by the year 
2000 A. D. 

(b) Several low cost hoUsing techniques 
have already been devised and research in 
this field continues. 

(c) and (d). The National 13nd USe 

policy would inter-alia take into considera­
tion policies related to industrial and uJban 
development, there by taking an integrated 
view of the factors having a bearing on 
land use patterns. 

Mishandling of Funds in lear·, Oilseeds 
Directorate 

1981. D.R. T. KAIPANA DEVI : 
SHRI v. SOBHA~ADREE~ 

WARA RAO : 
DR 0 VIJAYA RAMA RAO: 
SHRI D. N. REDDY: 

Will the Minister of AGRICULTURE 
be pleased to state : 

(a) whether there have been reports of 
large scale mishandling of funds in Indian 
Council of Agricultural Research Direc­
torate of Oil seeds, Hyderabad 'and if. so, 
the action taken proposed ; and 

(b) whether Government propose to 
review the working of Indian Council of 
Agricultural Research in view of its failure 
in R&D effort in the key areas and for 
not identifying key missions and solutions 
to the improved productivity of protective 
foods such as milk. pulses, vegetable oils, 
fisheries, vegetables and fruit s '1 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION (SHRI YOGEN DRA 
MAKWANA) : (a) Reports have been 
received in the Indian Council of Agricul­
tural Research about certain alleged 
financial irregularities COITHl1itted in the 
Directorate of Oilsccds Research, Hydera­
bad. A committee of two senior officers 
has looked into these case and thdr report 
is being examined. 

(b) No, Sir. The Indian Council of 
Agricultural Research has not failed in its 
efforts to identify key nllSSlons and 
solutions to the problems of improving 
productivity in respect of protective foods 
such as milk, pulses, vegetable oils, fisheries 
vegetables and fruits, 'etc. On the other 
hand, the Council has decided to give a 
further thrust during the S~venth P1an to 
increas the quality and productivity of the 
above commodities. 

[TrQnalatto,,) 

Production of Blue Films 

1988. DR. CHANDRA SHEKHAR 
TRIPATHI': Win the Minister of JNF'OR­
MAnON AND BROADCASTING be 
pleased to state: 




